26

[RAJYA SABHA]

MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Shri Sant Balbir Singh: Dr. John Brittas (Kerala), Dr.
Sasmit Patra (Odisha), and Shri A.A. Rahim (Kerala).
12.00 Noon
PANEL OF VICE-CHAIRPERSONS
MR. CHAIRMAN: Hon. Members, | have to inform that the following Members have
been nominated to the existing Panel of Vice-Chairpersons:
1. Shri Ghanshyam Tiwari
2. Shrimati Priyanka Chaturvedi
ORAL ANSWERS TO QUESTIONS

MR. CHAIRMAN: Question Hour...

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, | am thankful
to you.

MR. CHAIRMAN: It is Question Hour.
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keep.. You are supreme, Sir.
MR. CHAIRMAN: | have to decide on a point of order exactly saying the same thing.
SHRI MALLIKARJUN KHARGE: Pardon me, Sir.

MR. CHAIRMAN: | am so beholden to you. The point of order raised yesterday was
virtually determined by you. With your huge experience.
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